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Overti e allo ance  aid to  E
loyees of .1B  Durin Sixth Lok 

Sabha Elections

(c)  in case any allo ance has been 
aid to the, the a ount of such 
allo ance ay lease be stated and if 
no a ount has been aid, the reason 
therefor

THE MINISTER O IN ORMATION 
AND BROADCASTIN SHRl L. K. 
ADVANI)  (a) to  (c)  The  IB
staff, ho ere on duty in connection 
ith the Lok Sabha Elections hald in 
March, 1977, orked on 12-hour shift 
basis, and they had been rovided ith 
free junch ackets etc. no over-ti e 
allo ance or honoranu as aid to 
the.

roosal by Ms. lastic Kestas and
Cheicals Liited Tail Nadu

107Hf Shn K T KOSAIRAM- Will 
t)u* .M nv r ol KTUOLEUM, CHEMI
CALS AND ERTILI ERS be leased 
tu  t'tte hethei anv fresh roosals 
lia(> been rccoivcd fro 1hc Trchnical 
so u  of   Robins anti Chei-

* j's LiitcJ. S'lhuura, .O Aru u- 
Tail Nadu  hich r> lyin 

{   for tho at 2 yoai  and if
the 'idion tiken 01 tht*'e roosals 
t'   overnnitnt -o that the factory
id'i be levivid forthith

THE MINISTER O ETROLEUM 
C HEMICALS  AND  ERTILI ERS 
SHH[ H. N. BAHU UNA)  Ms.
lasin- Rcsjcs and Chonuc'iis  have 
entiy subitted a roosal for the 
K'vivni of thk unit based on i orted 
invl Chloride  No final decision has 
yet been taken on the roosal.
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1075.   DR. BALDEV RAKASH* 
Wiil the Minister oi IN ORMATION 
AND BROADCASTIN be leased to 
state

(a) hether the e loyees of the 
ress Infor ation Bureau had to ork 
for 12 to 20 hours durin the Sixth 
Lok Sabha Election held in March, 
19*7

(b) if so, hether any overti e 
allo ance or honorariu as aid to 
the aetted as ell a non- aetted 
staff for extra hours, if so, facts and

Kudre ukh roject aces Difficulty 
due to non-flo of unds fro an

1077.  SHRI BA UN SUMBERUL 
Will the Minister  of STEEL AND 
MTNES be leased to state

(a> hether it is a fact that tile 
Kudro ukh roject has faced diffi
culty due to non-flo of funds fro 
Iran and the uncertainty of the third 
steel unit in that country

(b)  hat is the otion oen to the 
overn ent of India under the con
tract beteen the t o countries in




